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' ~ 200\:, the Stale Gov~mmcn~ hereby. appoints f>rojecj 0

1

fficcr of Integrated Child 
Oc\klopmcnt Schemes Project as "Protection Officer" for the project area or 
urhan/rural/ tribal. In all those area. where lntegraled Child Oc\'elopmrnt Sdll·mt·~ 
is not sanctioned. Oistricl Programme Officer/District Women and Child 
Dcn:lopmcnt Officer will acl as "Protection Officer" for !hat area "i1h dli.·rt 
frnm the date of ib puhlication in the "Official Gazette". 

By order and in the name of' the 
or of Chhattisgarh 

C 

J Secretary to Govcmn nt of Chhattisgarh 
·~ Women & Child Development Department 
1,\l , 

., 
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I 
Raipur, the 20th April 2007 

NOTrFICA TION 

No./180/F 4-21")7/WCD/SD/2006-07.-In exercise of the powers confLrred under sub-sec1icn ( I J of sec1ion 8, 
Cha pier IJI of Protednn of Women from Domestic Violence Act, 2005, the State Govemmem hereby appoints the Officers 
rm:ntioned in Colurr.1; (I) of the schedule as "Pro1ec1ion Officers", and the corresponding enrries in Column (2) of the 
schedule notifies tho~:: areas wi1hin which a Prmection Officer shall exercise the powers and perform the duties conferred 

011 him by or under this Act. 

SCHEDULE 
-·- -- ·--------------- -------
SI. No. 

( I ) 

I. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

IO. 

I I. 

12. 

13. 

14. 

15. 

16. 

Desigr,s:tion of the Officers officia1ing as 
Protection Officers 

(2) 

Di ·· ·" t-~ ,:_:mnme Officer. Raipur 

District Programme Officer, Durg 

Distric, Programme Officer, Rajnandgaon 

Disu ict Programme Officer, Baster 

D1s1ri,· t Programme Officer, Kanker 

Dis1rict Programme Officer, Mahasamund 

District Programme Officer, Jashpur 

District Programme Officer, Sarguja 

Distric1 Programme Officer, Korea 

District Programme Officer, Dantewara 

District Programme Officer, Bilas;.,ur 

District Programme Officer, Korba 

Distri!:t Programme Officer, Janjgir-Champa 
, 

DistriL; Programme Officer, Raigarh 

District Women&. Child Developmem Officer 
Kaw·arciha. 

District Women & Child Developmen1 Officer, 
Dhamta~i. 

Area of Jurisdiction 

(3) 

Area covered under Raipur Disrrict 

Area covered under Durg District 

Area covered under Rajnandgaon Distric1 

Area covered under Baster District 

Area covered under Kanker District 

Area covered under Mahasamund District 

Area covered under Jashpur District 

Area covered under Sarguja District 

Area covered under Korea District 

Area covered under Dantewara District 

NeJ covered und.!r Bilaspur District 

Area covered under Korba District 

Area covered under Janjgir-Champa District 

Area covered under Raigarh District · 

Area covered under Kawardha District 

Area covered under Dhamtari D;strict 

By order and in the name of the Governor of Chhattisgarh, 
AMRITA BECK, Deputy Secretary. 




